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RE: SUICIDE BY WOMAN ON BEING 

STRIPPED BEFORE NYAYA 

PANCHAYAT IN KARNATAKA 

PROF. RAM KAPSE (Maharashtra): Sir, I 

am raising a point of atrocities on a woman. 

A lady from Karnataka, named Taiama, faced 

a cruel treatment from villagers and she 

ultimately committed suicide. She was 

staying in Marukanahalli village in Mandya 

district of Karnataka. She had a quarrel with 

one Suresh, son of a former village Panchayat 

Chairman for grazing his cattle on her fields. 

The Nyaya Panchayat ordered her to pay a 

fine of Rs. 1001. But the worst thing was that 

she was stripped and tied to a pole by the 

villagers. Her husband was not allwed to 

cover her body with a cloth. She could not 

bear the humiliation and on 4th December she 

committed suicide. In this case, the law 

should take the proper course and action 

should be taken. Atrocities committed on 

women should be condemned. This is the 

matter which I wanted to raise in the House. I 

hope enough steps would be taken to protect 

women. 
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